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Dated 2592007 :
‘None for the apphcant -

Shri M P Dixit, 1d. counsel for the pvt. respondent - ’
Shn Muhmdjee 1d. SC for the official mepondem

!

ORDER{ORAL]
1"~ On calls, no one appears for the applicant thou,gh the 1d. counse} for ‘
:/the -official respondents, Shn- Mukundjee and- .private; respondent, Shri-
i.MPDmtarepmsent Fmﬂ10rderdated2452067xtmﬂappearﬁtaton*j

.+ 'that date also‘ none ‘had ‘appeared ‘- on behalf .of the. applicant. The

subnnssxons of the 1d. courise] for the > Tespondents is  that the applicant had » -
partxcxpated i the selection test - but he was low i m the merit list and only

- those candidates who were.above in the merit list were given promotion. - U

',VLZ. - Be that as it may, since no one appears on behalf of the applicant nor 7
! - _jany one had appeared on the last da




